The Protection and Welfare of Sanitation Workers Bill, 2024-Introduced

SHRI RAVINDRA DATTARAM WAIKAR (MUMBAI NORTH-WEST): Sir, I beg to move
for leave to introduce a Bill to provide regulations for the protection, welfare and
rehabilitation of sanitation workers engaged in the maintenance of public and
private spaces including waste management disinfection and sanitization and for
matters connected therewith or incidental thereto.
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SHRI RAVINDRA DATTARAM WAIKAR: Sir, I introduce the Bill.



